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DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI P. VENKA-
TASUBBAIAH): I beg to lay 011 the 
Table a copy of the following Noti.6-
cations (Hindi and English versions) 
under sub-section (2) of section 3 f)f 
the All India Services Act, 1951:-

of the Council of Science and In-
dastrial Research', New Delhi, for 
the, year 197.9;.-80. 

(7) A CGpy of the Review (Hindi 

and English versions) by the Gov-
ernment on the working of the 
Council of Scit!ll'lti1ic and IndustrIal 
Besearch, New Delhi, for the year 
19 19 ~ 

(8) A copy of the Anuual Ac'-
counts, <Hindi and English ver-
sions) at the Council of Scientific 
and Industrial Research, New Delhi. 
for; 'the year 1977-78 and the AudIt 
Report thereon. 

(9) A copy ot the Annual Ac-
counts (Hindi and English versions) 
of the Council of Scientific ani 
IndtlstTial Research, New Ddhi. 

,J" for the year 1978-79 and the Audit 
Report thereon. 

(10) Two stat-?!l1ents (Hindi and 
English versions) showing reaSOllS 
for delay in laying the Annual Re· 
ports of the Council of Scientifi-:! 
and Industrial Research, New Delhi, 
for the years 1978-79 and 1979-80 
and Audited Accounts for the years 
1977-78 and 1978-79. 

rPlaced in Library. See No. LT-
2450/81·1 

NOTIFICATION UNDEn INDusTnB,L DIS-

PUTES ACT. 1947 

THE MINISTER' OF STATE IN THE 
MINISTRY OF LABOUR (SHRIMATI 
RAM DULARI SINHA): I beg to lay 
on the Table a copy of Notification 
No. S.O. 946 (Hindi and English ver-
sions) published in Gazette of India 
dated the 21st March, 1981 adding 
'Clolrrency Note Press' to the First 
Schedule to the Industrial Disputes 
Act" 1947, undel" sub-section (3) of 
section 40 of the' Industrial Disputes 
Act, 1947. 

[Placed in Library See. No. LT-2451/ 
81 ~ 

NOTIFICATIONS, UNDER THE Au .1Nl>IA 
. SERVICES ACT, 1951 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 

(1) The Indian Administrative 
Service (Fixation of Cadre strength 
of Andhra Pradesh) Rules, 1981, 
publi:.;hed in Notification No. G.S.R. 
282 (E) in Gazette of India dated. 
the 8th April, 1981. 

(2) The Indian Administrative 
Service (Fixation of Cadre Stre-
ngth) Fourth Amendment Regula-

tions, 1981. published in Notifica-
tion No. G.S.R. 292(E) in a ~ette 

of India dated the 15th April, 1981. 

(3) The Indian Administrative 
Service (Pay) Fourth Amendment 
Rules, 1981, 'published in Notifica-
tion No. G.S.R. 293(E) in Ga::ette of 
India dated the 15th April, 1981. 

(4»rhe Indian Administrativz 
Service (FixaUon of Cadre 
Strength) Fifth Amendment Regu-
lations, 1981, published. in Notifica-
tion No. G.S.R. 294(E) in Gazelle 
of India dated the 15th AprH, 1981 

(5) The Indian Administrative 
Service (Pay) Fifth Amendment 
Rules, 1931, published in Notifica-
tion No. a.s.H.. 295,(E) in Gazette 
of India dated thel':>th April, 1981. 

rPBlced in Library. St!e. No. LT-2452/ 
81]. 

NOTIFICATION UNDER CUSTOMS ACT, 

1962 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SBRI 
SA W AI SINGH SISOD1A): On behalf 
of Shri Maganbhai Barot: 

I beg to lay on the Table a copy of 
Notification No. G.S.R. 301 (E) (Hindi 
and English versions) published' in 
Gazette of India dated the 21st April, 
1981 together with an explanatory 
memorandum regarding. revised rate 
of exchange for cOIlversion of Russian 
Rouble into Indian Currency or vice 
versa in supersession of Notification 
No. 68-Customs-date'd the 23rd March, 


